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MONDAY, DECEMBER 5, 2022

Central Bank of India BRANCH: NOTICE UNDER SECTION
Aozd dls Jirg dicsul sty 13(2) OF SARFAESI ACT-2002

# hatica & hareby givan that following Borrower MES Riya Enterprises, Mr, Jagdishbhai Mohanlal Gangwani {Proprigtor], have defaulted in
the repayment of principal and interest of the loan facility obdained |e CASH CREDIT Loan in the name of M'S Riya Enterprises, Mr,
Jagdishbhai Mohanlal Gangwani (Proprietor), by them from the Bank and boan has been classified as Mon Performing Assets (NPAJ, The
Motice was issuad o theen under saclion 13(2) of Securilizalion and Ra-canstruca$ion of Financal Assets and Endarcament of Sacurity inlerest Act -
2002 ey heir nst kmown addresses bt i has been returned with remaeks = Undeliverad™ and as such they are harsby irdormed by way of this pablic
ralice.

Name & Address of the Barrower

1. W3 Riya Enterprises (Through ks Proprietorship) Uinit &ddress: Shop Mo, 6473, Cpp. Gurunanak Market, Rewdi Bazar, Kalpur,
Ahmedabad-380001,

2. Mr. Jagdishbhai Mohanlal Gangwani (Proprietor) Residential Addrass
Sardamagar, Ahmadabad- 382475

3. Mrs, Jaywanti Jagdishbhal Gangwanl (Guaranior & Mortgagor)

11 Fesidentisl Acdress - 318, Maharathi Society, Behind Commurniy Hall, Sardarmagar, Ahmedabad-3824T5

7] Shop Adcrass: Shop Ma. 16772 Al Graund Fleor, 5.B. Dandigaras Ni Pale, Mear Ashak Mention, Vohra Gali, Kofni Rang Road, Relied
Road, Kalupur, Ahmedabad-380001

;. 318, Maharathi Society, Bshind Comemunity Hall,

LOAN DETAILS Demand Due Amount
PE OF LoAN | ACCOUNT NG T LGN ANOUNT | RATE OF | DUE AMDUNT A5 | Notice Date | s 27,19,397.501-is due to
MTEREST Ob 151172082 16M1/2022 '!.IE as on 15.11. 2022 pl_ut-
CASHCREDIT  |3833862411| 25,00.000.00/{ 10-25% p.a | 27,19,397.50)- interest per annum with
: Date of NPA | monthly rests
DETAILS OF SECURED ASSETS

EQUITABLE MORTGAGE OF PROPERTY BEING GITY SURVEY NO.3287 ADMEASURING $0-13-42 50 MTRS. PARI COMSISTING OF SHOP IN
THE MAME OF MRS, GANGWAN] JAYANTE JAGDISHELUMAR, AT GROLIND FLOOR, ADMEASLIRING 362 30. FT i.e. 33.64 50. MTRS. AT
RALUPUR WARD-Y, TALUKA: CITY W THE DSSTRICT OF AHMEDABAD AND REGISTRATION SUB-DISTRICT OF AHMEDABAD-1 (CITY)
'WITHIN THE 5TATE OF GUJARAT. BOUMDED BY:- EAST-STAIRS AND FROPERTY OF OTHER CITY SURVEY NUMBER. WEST- PROPERTY NO.
168, MORTH:-RO&D, SOUTH:-WALL THEREAFTER GROUMD

The sieps ere being taken for subslibvied service of nofice, the abave Bomower is hereby called upon b make paymant of cutstanding amaunt

within 80 days from the date of publization of this nofice, Teiling which further sleps will be taken after expiry of 80 days from the date of this nolice
urder Sub-saclion (4) of Sechon 13 of Securitization and Re-construcation of Financial Assets and Endorcement of Secunty InferestAct. 2002,

Place : Ahmedabad Sd/- Authorised ONficer, Cantral Bank of India

PALDI BRAMCH,

2, SATWVA BUILDING NEAR SHANTIVAN
BUS-STAND, PALDI, AHMEDABAD-38000T
Mobile Mo, 9978440249
Emall : vjpaahilbankofbaroda.co.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sala MNaolice for Sale of Immovable Assets under the Securitisalion and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso o Ruls & {2) & 8 (8) of
the Security Interest (Enforcement) Rules, 2002,

Maotice s hereby given o the publc It general and in particudar 1o the Bommower, Morgagor (5} and GUaraniod
{5 that the below described immovable properly mortgagedicharged to the Secured Credilor, possession
of which has besn taken by the Authorised Officer of Bank of Baroda, Secured Creditor, wall be sold on "As
is where is”, "As is what i5”, and “Whatever there 5" basis for recovery of dues in below mentioned accownt!
5. The details of Bormower(s) / Morigagor (s) Guarantor (8) Secured Asset/s/Dues/Reserve Prcele-Auchion
date & Time, EMD and Bid Increase Amount are mentioned below

Br [Name & address

ANNEXURE - F -
Revised

dw 3if agler

Give short description Total Dues. Reserve Pric
Lofof Borrower's/ of the immeovable EMD -'::I IH.
NoJ Guarantor/ property with known Increase Amount
.l!l_ll'l?lnﬂ'l'l'l encumbrances, if any |

Flat Mo 101, on Ground ﬂu{:r
Eli.'h'nunuunnﬂ 2025 8q. ft (188
ug.ml.r.l which ks known as Lakh Ninaty Four
‘Sopan Residency " being | Thousand One Hundred

sub plot Mo B admoasurin Fifty Six and Ton poise
about 401 ag.yda.l.e E:i-g nr e

1 |Mr.Tushar Rs.81,84,156.10
Mahendrabhai (Rupaes Ninety One

Panchal {Borrowar)

1.Reserve Price-
R&a.1,13, 77, 8004

2. Earnast Monoy

Mra. Anahuka Tushar DepositiEMD) -

Panchal ) a8 par Demand
). mtra. in the sockelty Keown Qtéﬂ wia 13(2) dated
Fm) a2 ANRUTBAG calony .and | 27.08.2021 and further | R8:11,37.780
LT oppasito of stadium
FlatNo.101 .Ground | in and upon the land bearing | 'sontractuairate plus | 3,81 increase
Residency final plot No.214-8 part ,|  cost, charges and Amount in multiple
Amrulbag lr'..'uluny. Tuwrlplanm-ng schame Na. 3, expenses w.o.f of Rs.1,00,000¢-

28.08.2021 less
recovery thersafter, if
any

Opposite
Navrangpura
astadium, Ahmedabad

oty sure 1213 of Mouije
village Nyaufﬁnupur'a alias
Shek gur Khanpur , Taluka
City , District Sub - District
Ahmedabad-3

Date & Time of E-auction : 22/12/2022 - 02:00 PM to 06:00 PM
Status of Possession (Constructive [Physical) - Physical

Property Inspection date & Time - 15.12.2022 - 11:00 AM to 02:00 PM

1. For detailed termz and conditions of sale, please refer 1o the link provided in httpsl
www.bankofbaroda.in/e-auction.htm and httpsuibapi.in Also. prospective bidders may contact
the authorized officer on Tel No. Mobile 9578445516
[Satish Kumar)
uthorised |

Date:03.12 2022 Officer
Place :=Ahmedabad

Government of India Ministry of Finance

DEBTS RECOVERY TRIBUNAL-II

3" Floor, Bhikhubhai Chambers, Near Koechrab Ashram Paldi, Ahmedabad, Gujarat.
FII:IFIME MO, 22 [Earher 62) [Regulation 36 & 37 of ORT Regulations, 2015] [See Auba 52(1) {2} of the Second Scheduls to the
Income Tax Act, 1961] READ WITH THE RECOVERY OF DEBTS DUE TO BANK AND FINANCIAL INSTITUTORS ACT, 1943,
E-AUCTION / SALE NOTICE [THROUGH REGD.AD/DASTI/AFFIXATION/BEAT OF DRUM/PUBLICATION]

RP/RC NO. | 492/2018 | OA No. | 270/2017
Certificate Holder Bank Union Bank of India
Vs L
Certificate Debtors Maxan Corporation Pvt. Ltd. & Ors.
To,

C.D. No. 1: M/s. Maxan Corporation Pyt. Lid,

Regd. Dffice at ; 10th Floor, IFFCO Bhavan, Shivranjn Cross Roed, Satellite, Ahmedabad - 330015,
C.D. No. 2 ; Shri Dhanjibhai Mohanbhai Mangukiya

Residing at: A-501, Golden Plaza Apartrent, Mear Ankur Chowkdi, &K, Road, Surat - 395008,
C.D. No. 3 ; ShriPravinhhai Dhanjibhai Mangukiya

Residing at: A-601, Golden Plaza Apartrnent, Mear &nkur Chowkdi, &.K. Road, Surat - 395008,
C.D. No. 4; Shri Maheshbhai Dhanjibhai Mangukiya

Residimg at : A-404, Rushikesh Residency, Vraj Chowk, Sarthana Jakatnaka Road, Varachha Road, Surat.
C.D. Mo. 5 : Shri Rajeshkumar Ganeshbhai Patel

Residing at: Survey No. 13, Shed - B, Village - Bhalgamda, Taluka - Dhandhuka, Ahmedabad.

C.D. No. & : Shri Rasikbhai Popatbhai Mangukiya

Residing at : 38, Saifee Society, Main Boad, L.H. Road, B/h. Brahmakumar Varachha, Surat.

The aforesaid COs Mo. 1 1o 6 hawve failed to pay the outstanding dues of Rs. 67,1245 083/~ [Rupees Sixty Seven Crore
Twelve Lakhs Forty Five Thousand Eighty Three Only) as on 06.03.2017 including interest in terms of judgment and decree
dated 25.01.201E passed in DA, Mo. 2702017 as per my order dated 28.11.2022 the under mentioned properiyis) will be
sold by public e - auction in the aferementioned matter. The auction sale will be held through "online e- auction”™ website :
https:fdrt. auctiontiger.net,

m Dot e rpri B
1.| All that piece and parcel of Non Agriculture fland along with leasshald nights bearing
Revenue Survey No. 103 (New Survey No. 197), Admeasuring about 20,538 sq. mirs. | Rs. 170.00 | Rs. 17.00
together with industrial Shed, situated at Village - Bhalgamda, Taluka - Dhandhuka, Lakhs Lakhs
District - Bhmedabad | Gujarat).
Flus
Flant & Machinery : Flant and Machinery of Maxan Corporation Private Limited laying | ps. 810,00 Rs. 81.00
at Revenue Survey No, 103 (Mew Survey No, 197) at Village - Bhalgamda, Taluka - Lakhs Lakhs
Dhandhuks, District - Ahmedabad,
Land + Plant & Machinery {Total] "’l-_::&““ "Tﬂf;f“
2.| Plant & Machinery ; Flant and Machinery of Mazan Corporation Private Limated laying Rs. 810.00 Rs. §1.00
at Revenue Survey Mo, 103 (New Survey Mo, 197) at Village - Bhalgamda, Taluka - ilalthsl llalth.s
Dhandhuka, District - Ahmedabed,
3.1 All that piece and parcel of Non Agriculture land bearing Survey Mo, 293, Paiki 2,
Admeasuring about 14,872 sg. mirs. & Survey No. 293 paiki 3, Admeasuring sbout Rs. 150.00 Rs. 15.00
14,872 sq. mirs. {Total Admeasuring area 29,744 sq. mitrs.) as 1588 Residential Plot .. . i
situated thereon at Village - Gariyadhar, Taluka & Sub District - Gariyadhar, District - | akhs Lakhs
Bhavnagar | Gujarat).

Mote : Hamy bed received for Lot Ma. 1 then auction will mat conduced for Lot Mo, 2.

Mote® In respect of amy claims to be received, if amy, priarity of payment will ba decided in teems of Section 31- B of the ROE Act 1853
{as amended in the year 2016)

EMD shall be depesited by through ATGS ¢ NEFT m the account as per details as under ;-

Beneficiary Bank Name Union Bank of India
Beneficiary Bank Address | SAM Branch, Opp. V.5. Hospital, Ahmedabad
Beneficiary Account No. D4ES21280050000 IFSC Code UBINO9048%39

1. The bid increase amount will be Rs. 100,000/ for Lot Mo, 1 & 3 each.

2. Prospective hidders may avail onling training from service provider M/s. E = Procurement Technologies Lud. (Tel
Helpline No. 9265562821 - 079 61200594 / 598 / 568 /587 / 538) and Mr. Ram Sharma {Mobile No. 09978591888),
Helpline E - Mail |0 : support{@ auctiontiger.net and for any property related queries may contact Parth 5. (Mob No.
9430321686).

3. Prospective bidders are advised to visit website https.www.drt. auctiontiger.net for detailed terms & conditions and
procedure of sale before submitting their bids.

4. The prospactive bidders are advised to adhers payment schedule of 25% (Mimus EMD) immediately after fall of hammaer /
close of Auction and 73 % within 15 days from the date of suction and if 15th day is Sunday or (ther Hofiday, then on
immediate next first bank working day. Mo request for extension will be entertained.

5. The propertios are being put to sale on “AS IS WHERE |5", "AS |5 WHAT 15" AND " AS IS WHATEVER" basis and
prospective buyers are advised to carry out due diligence properly,

6. Schedule of auction is as under ;-

1. | Inspection of Froperty 20.12.2022 Between 11.00 AM to 2.00 PM

9 | Last date for raceiving bids alongwith eamest money and uploading
docwments including proal of payment made. 16.01.2023 Upto 85.00 PM

3. | E-Auction| 17.01.2023 Between 12.00 PM to 1.30 PM (with avto extension clause of 3 minutes, till e-auction ends}

@ (Prakash Meena)

Recovery Officer - I,
Debts Recovery Tribunal - I, Ahmedahad

e o

o9 ©
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Zomal odfice Ahmedabad. 2o Floon, Mansatankar Haveli, vasan
howk, Bhadra Ahmedabad 350007 TELE- 079-X5507901./03

i m HERAX -0 S-F5505504 e-mail ;| demahmedabad@manabank, co,ind
e TrE AR, ST, 1501, R, g5
Head Ofice: LOKMANGAL, 1501 SHIVAJINAGAR PUNE-5
POSSESSION NOTICE  (For immovable property)

WHEREAS, The undersigned being the Authorized Officer of the Bank Of
Maharashtra under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Secunty Interast Act, 2002, and in exercise of the powers
conferred under Sub-Section (12) of Section 13 read with Rule 8 of the Security
Interest (Enforcement) Rule, 2002, issued a Demand Motice dated- 13.04. 2022
calling upon the borrower, M5 Amin Enterprise through its partner Mr. Jaydip
Ramanial Amin & Mrs. Varsha Jaydip Amin 1o repay in full the amount of
Rs.17,97,822/- plus interest thereon w.e.l, 14.04. 2022 within 60 days from the
date of receipi of the said Notice.

The notice was sent by Fegd AD Post calling upon the bomrower and
guarantors for payment of dues towards to the bank, The borrower having failad
to repay the amount, Notice is hereby given to the borrower and the public in
general that the undersigned has taken possession of the properises described
herain below in exercise of powers conferred on himdhear under saction 13 (4) of
the said Act read with Hule 8 of the said rules on this 30.11.2022.

The borrower in particular and the public in general is hereby cautionad notto
deal with the properties and any dealings with the properties will be subject to the
charge of Bank of Maharashtra for an amount herginabove mantioned.

The details of the properties morigaged to the Bank and taken possession
by the Bank are as follows:- Al thosea pieces and parcals of land situated being
and lying at village Disirict, Sub-district, Ahmedabad (Vadaj) Mouje- Khanpur
Shaikhpur, T.P 5. No, 19, EP No. 19,20, B-1, Basement Shreedhar Avenue, 11,
Sardar Patel Colony, Sardar Patel Statue Cross Road, Ahmedabad. Among it
shop No. B-1.

Bounded by as follows : On or towards North | Society Bunglow no 46, On or

towards South : Public Road, On or towards East : Society Bunglow no 10, On

ortowards West : Society Bunglowno 12 FOR, BANK OF HAH.&HAEHTHA

Togelther with albihe fixtures and lurmnitures. (Rami
FORM B

Assistant General Mar
‘Authorized Officer under SARFAESI Act, 2002 Ahmedab
iI PUBLIC ANMOUMNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of india

[Liguidation Process) Regulations, 2016)

FOR THE ATTEMTIOMN OF THE STAKEHOLDERS OF
SEK MULTIMODAL 5OLUTIONS PRIVATE LIMITED

PARTICULARS DETAILS
RO PR Ty T SAK MULTIMODAL SOLUTIONS
e i PRIVATE LIMITED

2" april 2011

[Reler Rule 8(1))

T

Date of incorporation of
corparate debtor
Autharity under which corporate
dehtor is incorporated / registered
4 Corporate ldentity No. | Limited Liability
identification Mo, of corperate debtos

Address of the registered office and
5| principal office [If any) of corporate
| cebtos

& Date of closure of | Inwll.r-l-nl:','
Resolution Process

Registar of Companies - Ahmedabad

eal900G 01 IFTLOB5114

Registered Office ; Plot Mo, 315, Ward
1/ B, Deepak Comghes, First Floge,
Ofice No.2, Gandhidham- 370201, Gujaat

2T November, 2021

BAJAJ HOUSING FINANCE LIMITED|
@ BAJAJ Corporate office: Cerebrum IT Park B2 Building 5th Floor,

FlHSEHv —  Kalyani Nagar, Pune, Maharashtra-411014.
Branch office: OFF No.212-213, 2nd Floor, Neo Atlantica,
—Opp- Ambar Cinema, Jamnagar, Gujarat-361008

ud ® JDIN N

Uls 13(4) of the Securi rity Interest Act 2002.
Rule 8-(1) of the Security Interest (Enforcement) Rules 2002. (Appendix-IV)

Whereas, the undersigned being the Authorized Officer of M/s BAJAJ HOUSING FINANCE LIMITED (BHFL) under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powerg
conferred under section 13(2) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notice(s
to Borrower(s)/ Co-Borrower(s)/ Guarantor(s) mentioned herein below to repay the amount mentioned in the notice within 60
days from the date of receipt of the said notice. The Borrower(s)/ Co-Borrower(s)/ Guarantor(s) having failed to repay thg
amount, notice is hereby given to the Borrower(s)/ Co-Borrower(s)/ Guarantor(s) and the public in general that the undersigned
on behalf of M/s Bajaj Housing Finance Limited, has taken over the possession of the property described herein below in
exercise of the powers conferred on him under Section 13(4) of the said Act read with Rule 8-(1) of the said rules. Theg
Borrower(s)/ Co-Borrower(s)/ Guarantor(s) in particular and the public in general are hereby cautioned not to deal with thg
below said property and any dealings with the said property will be subject to the first charge of BHFL for the amount(s) ag
mentioned herein under with future interest thereon.

— Demand Notice7 Date of |
(LAN No., Name of Branch) (Immovable Property) Date and Amount Possession
—(BITWMQZQM) ATl that piece and parcel of the 2oth
- Non-agricultural Property describec
1. DEVENDRASINH GOHIL (Borrower) .| as: Flat 502, 5th Floor admeasuri  September
At 99/2, Matru Ashish Yogeshwar Dham, Behind ing 102.20 Sq.mtr Super Bult up
Dwarkadhish Township, Samarpan Bedi Ring Road| ,=, and 48 90.Sq mtr Bult up area 2021
Jamnagar-361006. . ‘ Rs.32.57.687.00
2. GOHIL VIKRAMSINH HAKUBHA (Co-Borrower) thaﬁ‘é?ﬁaﬁ'ft Né’;fﬁéﬁgaga’?ﬂeg $-9590,08f
At 99/2, Matru Ashish Yogeshwar Dham, Behind N *7"(5'No 28 P No.99. .8 (Rupees Thirty 29.11.2022
Dwarkadhish Township, Samarpan Bedi Ring Road No.2223/2/128. Sheet No.168| two Lac Fifty o
Jamnagar-361006. ' ’ -
3. HARSHIDA D GOHEL (Co-Borrower) | e o e i, ey Seven thousand
At 99/2, Matru Ashish Yogeshwar Dham, Behind Dwarkadhish Teadquarter, tsolden Lity, Aerodn oy ey
Township, Samarpan Bedi Ring Road, Jamnagar-361006. | East: Passage Lift Stairs, OTSand
4. J V ENTERPRISE (Co-Borrower) then Plot No.108-109, South: Flat  Eighty Seven
At Shop No.1, Swarup Hights, Valkeshwari Nagri) No.501, North: Plot No.127, West Only)
Jamnagar-361006. OTS and then 12 Mtr Road.
ale - ANINAD 0K ) . .

ROHA HOUSING FINANCE PRIVATE LIMITED

Corporate Office : Unit No. 1117 & 1113, 11th Floor, World Trade Tower,
Sector 16, Moida, Uttar Pradesh - 201 301.

DEMAND NOTICE
NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF
FINAMCIAL ASSETS AND EMFORCEMENT OF SECURITY INTEREST ACT, 2002

NOTICE is hareby givan that the following borroween's who hawvea availad loan from Reha Housing Finance Private Limited {RHFPL)
hawve failed to pay Equated Monthéy Installments {EMIs) of their loan to RHFPL and that their loan account kas been classified as Man-
partarming Assat as per the guidelmnes Ssued By National Housing Bank. Thie barroéens) have provided security of the immasable
property/ias to RHFPL, the datails of which are describad harein balow. Tha datails of the loan and the amounis outstanding and
pavable by the borrower's 10 RHFPL as on date are also indicated here below. The borrower{s) as well as the pubdic in general are
harely infarmad thal the dndersigned being he Sutherized Ofcer of RHFPL, the secured craditor kas imtiated action against the
falbpwing borrower(s) undar the provisions of the Sacuritization and Beconstruction of Financial Assets and enforcement of Security
Interest Act, 2002 (the SARFAES] Act). If the followtng borrower(s) fail to repay the outstanding dues indicated against their names
within GO (Sixly) days aof this notice, the endarsigred will axercise any one ar marg of tha powers conferrad an the Sacured Credilar
under sub-zection (4} of Section 13 of tha SARFAES] Act, including power to take possassion of tha propertyfies and sefl the same
The publec in general i advised not to deal with propertyies described here below.

HOUSING

FINAMCE

Date of Order Pronowunced - 28th
MNovember, 2022

Date of I:Jr-:ir r Rpcened 02 1272033
Krunal Rami anbhal Tanna TR 1P
001,/1P-P-01949- 2020-202 1/ 13064

Liguidation commencement date of
corporate debtor

Mame and reglstration number of the
B | imsohiency professional acting as
lguidator

115, Super Mall, Nr. | 1I Bungalow, C, G
Read, Navrangpura. Ahmiedabad- 180006
_I i ||I I-:| |JI1|L|T|!nII!£ﬁD¥ :hrm L£0m_
hIH Fartune Business Huh r-lr *:.hi'll
Petrol Pumgp, Science City Aoad, Sola,
Ahmedabad- 380060

E-mail: cirp Srkmulti@gmail.com

m,fn]lei'! S —

'-lum-.l awi Tni |'|-.|II|I| .ﬁ. wpadiabiad Banch has orderad |I-
ﬁﬂﬂ‘ﬂﬁl SOLUTIONS PHIVATE LIBITED

g Aildress and e=mail af the lguldater,
a5 registensd with the Bomrd

Address and #-mail to be used for
carrespondence with the ligusdator

11| Last ﬂ!.ltf‘ 1-::|r submission of claims

”II'IHII?\-“"I'IIh'.l L |r||hl II'l-r' Ha |||||a1||:
CRTHTENGATNt ol higusdntion ol 1he SRK

an 28 November, 20322

Thi atshabaddens ol SAE MULTIMODAL SOLUTIONS PRIVATE LIMITED & honshy called
wgan 1o dubamil Ui chaemis warh proed oo or behare 1 Januory, 20063 §o the hguedalor af the ackdieas
muntmnid sgainst dam a 10

This hinancial credtiors shall sulumi this claims sith proal By slectrenss massng only, All othis
crudibors may sibimred fhe Claims with Bha prodd in person, by post ar by Seciionis nsans

Subrission of faise or miskesding prood of claims shall atiract penaitias.
Date :- 5" Decembar, 2022

“Kiunal Ramunhhal Tanno

Descriplion of secured asset(s)

Sr Hame of the Borrower(s)/Co-Borrower (s)/ Demand Notice
" (immovable property/ies)

Loan Afc Mo.! Branch Date & Amount

1 | LAN: HLAHMCECONO000M05005857 % Branch: Ahmedabad
1. Dharmesh Bharatbhal Bhati. 2. Bharal N Rajput, 3. Geetaben | 45 11 2022
Bharathhal Bhati, Add 1 : 164, Shiv Shaktinagar, Opp. J K Park, Gota &

Foad, Ahmedabad, Gujarat- 332481, Add 2 :  Nr. Vishwakarma

City Survey Numbear 1687,
Sheet Mumber 22, Municipal
Sension Mumbar 946, 9464 -2-

Temple, Landmark - Chandiodia Gota Overbridge Comer, Gota| ©%:75.238f | 3. Kalupur 2, Ahmedabiad,
Ahrmedabad, Gota Ahmedabad Gujarat 382481 Gujarat-382481

2 | LAN: HLSRTCSCPROOMOOS002013/ Branch: Surat Flat no. G-1, Ground Floar,
1. Rahul Jahidhusain Agrawal, 2. Poonam Rahul Agarawal Shivay Palace, Khaushal Park
Add T ; 367, Tadkeshwar Nagar, BH Vishwkarma Temple, Surat, 16.11.2022 Vibhag - 1,, 0. Sachin -
Gujarat- 395017, Add 2 : Domakali Maharaj Ganj, Richalul, & Talangpor Road, Nr. Shige
Alahabad, Utar Pradash- 273303 ¥ 8,19, 632/ Pravesh Residency, Area .
3. Ram Narayan Shukla (Guarantor), Add. : Plat No 88, 3rd Floor, Talangpor, Talangpor, Gity:Surat,
Trupth Magar, Bamroli Road, Sural, Gujaral- 394221 Gujaral-394230

3 | LAN: HLUMGRSCPROCOOOSI00621/ Branch: Jamnagar R Sub Piot No.- 250/12/8.

1. Dsman Rajani, 2. Jenam Rajani, 3. Mazir Rajani

Rabbani Park, Nr. Setelite Park,

Morkanda Road, Out Side
Kalavad Gate, Gujarat-361005

* Plot Mo 23 Panchavati Gausala Bl Nasar House Landmark - &
iavati Gausala Jamnagar Gujarat 361002, Add 2: 203 Madhav | ¥ 11,75,344/-
plex Second Floor DEY College Jamnagar Gujarat 361001

Place - Gujaral

; Liguidator for SAK Multinsodal Solutions Private Ling | S~ Authorised Oificer
Place - Ahmedabad Heg. Mo mm,-wn..um,ap.nmnwn:n.zuz;m Date : 05.12.2022 Roha Housing Finance Private Limited
Y o hol dal Cholamandalam Investment & Finance Company Limited
f C O al I Ia n a al I I REGISTERED OFFICE: Cholamandalam Investment & Finance Company Limited (CIFCL),
Dare House 1st Floor, 2, NSC Bosa Road,Chennai 800007 | CIN @ LESSSITHN19TERPLCOOTSTE,
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with prowiso to Rule B (&) of the Security

Interest |Enforcement) Rules, 2002.

Motica is herety given 1o the public in general and in paricular ko the Bormower | Co-Bormower! Morigagor (s) that the below described immovable properties mortgaged o the Secured Creditor, the constructive/physical
passession of which has been lakan by the Authorsed Officer of Mis.Cholamandalam Investment and Fmance Company Limited the same shall be referred harain afler as Mis Cholamandalam Investment and Fimance Company

Limited . The Secured Assals will be sold on “As s whare 157, “As s what is", and “Whatever there (2" basis throwegh E-Awclion for recovery of amount manlioned in the lable below along with further interest, cost, charges and

expansas being dua to RRFLviz. Secured Cradilor.

Itis haraby nformed 1o General public thalwe are godng 1o conduct public E-Auction through wabsite hlpeisarfaesl auctiontigar.nel
Date & Amount as . E-Aucticn Date and Tims
per Demand Notice = EMD Submission
5. Account No. and Mame of borrawer, Wis 13(2) Descriptions of the praperty/Properties Earnest Money Deposit Last Dalfa & Tima
Na. co- borrower, Mortgagors Date of Physical T p—— —__mapection Date _
Fossession and Amount {In Rs.) Place of Submission of
amount as on (Date) ' Bids and Documents
1 | XOHLBCHO0M02195082 T T T | P Al thepieceandparcel of mmovablepropesty bearingAl Dislrict Rs. 4385000 21122022, Time 2:00 PM fo 4 PM-
1.JAYKISHAN BATUKBHAI PATEL Rs. 2130904 :Bharuch, Sub-Dist : Vagra, Mouje : Vadadala, BL 5. Mo 182 paki | = - A E2NEZ Time 2:00 PM 1o 4 PM-
2 DAYABEN JAYKISHANBHAI GHETTYA. : East side 23884 sg mis., "Dahej Royal Township®, Tower-41, 3rd Re. 43830 [With unlimited extersion of & min each)
Al the adress -34, S0NAL PARK SOCIETY, 21/07rH022 Floor, Flat No. 302, edm. Built up area G64.68 Sg. mts, With 10,000/ 151212022 and 161212022
ATODARA OLEAD GLLIARAT J04540 “Rs 7130004 | constuction., B-106, ICC Building Mear Kadiwela Schood,
Majura Gale, Ring Rosd, Sursd, Gujarat 395002,
¢ | HLDIBADDODD12925 308201 All That pieace and parcelof he property comprisedin B.5. NO. 20504, Rs. 1,04,9000- Z2M 212022, Time 2:00 PM to 4 PM-
1. HASUMUKHBHAI DILIPEHAI PRAJAPATI TR 0N 2061 AND 20612, Admeasurng arsa B0.70 Sq, ML in which it is 1M H202E Time 2:00 PM o 4 PM-
2 MEENABEN VAGHELA i constrisciad in the nama and styla of *Bhagyaday Camplex * Paikes Rs. 1,04.9000-, {With unfimited sxtarsion of § min sach
Al Address-FLAT WO BElE TOWER-B, 1800812022 Sacond fioar, beadng Flat Mo, 208, Admaasurng erea 72.21 Sgmi. 10.000/- 151 22022 and 1611 272022
ASHWAMEDH COMPLEX | QPF SaAYA) CLUB, Rs 2100183/ flear space aree 13.2% Sq.md., Other Commaon area 23.32 5q.ME Tedal COiffice Mo, 113, 114 & 115, 15t Floor, Caplar
VRDOOARS, GUIARAT 380001 Area 3661, =g Mt of Moje - Danteshwar Te. And Disf. Vadodara, Paint, Opp-Bank of Baroda, B.C.Dutt Road,
Baundanes; East Bhageoday complex Teremend and road towands Baroda - 300007
flat, Wes118 M Road Morh:Flat no.205 and stair , South: Flat
Mo 207
3 | XOHLMESODDDX1E1451 1500402029 All the pace an parcel of b proparly bearng. Plol Mo, 1% & 20, Rs. 97 2000U- 22022 Time 2:00 PM to 4 PM-
1 JITENDRAKUMAR KHEMABHAI PRAJAPATI Rs 7511432 Pragapali Vas Naar Hanuman Tample Gam Chock, Jaskani, Pafanpur 21122022 Time 2:00 PM o 4 PM-
141- Mear Gam Chok Jasleni Ta Pefanpur * Gram Panchayat Praperty No. 754 & 755 Admeasuring 145 78 Sq.Mis Rs. ST200: {With unlimited extensicn of § min each)
Banas kantha Gujaral-185001 24/0712022. Falanpur - Banaskantha, Morth- Plol Ma. 18. South - Road. East - 10,000~ 1R 2022 and 1611272022
ZVIMALABEN PRAJAPATI Rs. 25114132 Road. West - Gamtel Land & Plot ko, 25, 801, Sakar |, ERsbridge, Amedabad - 330009
141= Near Gam Chok Jagleni Ta Palanpur (Pleg no 52313, TPS No.3, Ellsordge,
Banas kantha Gujaral-185001 Ahmedabad) - 380005
4 | HLOSTROODO 1005 23062022 All the pece of immevable property bearing Flat Ne. S04 a5 per Rs. 1838200/ 2122022, Time 2:00 PM fo 4 PM-
1, CHIRAGBHAI BALUBHAI GEVARIYA Re. 235219845 sanctioned plan on the, dth foor [As Per Place on the 5 oo 2AM 2022 Time 2:00 PM to 4 PM-
240- Sundarvan Socialy Nansad Road Kamrej, Kamrej : 3 admeasuring 6563 s, mirs. buill-up area, alang with undivided share Rs. 183020 [With unlimited extension of 5 min each)
. Kansad Road Kamrej Gujaral-194185 16032022 in Ihe land of in “Buikding Mo. B/ of Star Manorall®, Skuate al Reveniss 10,000/ 15M1212022 and 1612/2022
2RAJANBEN GEVARIYA Rs. 2352196.45. | Survey No. 14412, Block No. 350 [After Promulgation New Black Mo, B-105, ICC Building Near Kadiwala School,
240- Sundarvan Sociaty Mensed Road Kemrej, Kamrej B T. P. Schema Mo. 4B [Khotwad), Final Plat Mo. 140, of Mo Mgjura Gale, Ring Raed, Sursd, Gujarat 395002,
Ransad Road Kamme Gugarat-194185 Villapa: Khobwad, Taluka: Kemrej, District Swral. Easf ; Fload, Wast
Building Mo. Bi2, Marth : Rpad. South - Road
5 | XDMLMESDIMZISETTE 1BM10/2021 Al the piece and perced of immovabla proparty beanng Residencial Rs. BES400L 21212022, Time 2:00 PM to 4 PM-
1 VIPULKUMAR HASHMUKHLAL THAKKAR - | Buiding of Sheet Mo. 45, Chalia Mo, 209, City Survey No. 4017, A X022 Time 200 PM to 4 FM-
2 BINABEN THAKKAR. Rs. 2134278/ sdmeasuring 38.85.00 sgméns. situated &t Lawman Chali, Harij, Rs. 26340 [Wikh unlmited exiension of 5 min each]
A the adress -AMARAPUR CHALL NR. JALARAM 3300812022 Registration Sub District - Harg, District-Patan, Gujarat, 10,000/- 151212022 and 161 212022
PARK SCCIETY, HAR =388 565 GLUUARAT 201, Sakar II, Efisbrickge, Ahmedabad - 3500049
Rs. 2134278 (Plot no 52273, TPS Mo.3. Ellsbndge,
Ahrnedabad) - IB0005.
§ |HLMAMEDODO031TE 2dina0m Property bearing Apartmant /Uit Ma. 904 on 9lh Roor Bleck Na.E in Rs. 4120600/ 2211212022, Time 2:00 PM 1o 4 PM-
1.5HEKHAR SHARMA, tha Scheme Known as Shripath Residency Situaled at Rewvanus 211212022 Time 2:00 PM to 4 PM-
2 POONAM SHARMA, Re. 3371441 | 5 ey Mo 552 TPS Mo 31 FP N8, Behind Vishwes City Nr Rs. 432060)- (With unlimited extension of § min each)
All the adress -HOUSE NOQ.138, WARD 240092032 Satymay Vista Fogd, mowe Gota Teluka Ghelodive Dist & Sub 10.000/- 151 2023 and 1601 212022
N'::l 1 .MAHEANJ&. H.ﬁ{;.ﬁ.uﬂ BGRI’L‘I"JAH Rl::'rll E'. Rs 33?11”- Dlﬁ.‘ll'll:‘t .‘!\hmﬂdﬂhﬂdl HI:lI'I"EEEUI'In’g al:'f'll.ﬂ 5312 -EI] Wlbrs. I:ETFE‘I areg ! gl:.-ll Zakar ”I EhEbﬂdl;E'.ul‘ll'fﬂEdej — 330004
MAKRANS, RAJASTHAN-321505 ' (671,93 3q mis BLIA par Plan | (Plot no 5223, TPS Mo 3. Ellishndge,
Ahmedabad) - 350008
7 | XOHLAMEODOO2860972 I0MRI0H #ll thet piece and parce! of immovabla property baaring Flat Mo, A- s, 1ETRS0- 22N L2022, Time 2:00 PM 1o 4 PM-
1. JESHINGEHAI SOMABHAI CHAVDA 302, on Third Floar, in Block Ma. A, edmaasuring about 6187 Sg.Mt 2IA H2022 Time 2200 PM 1o 4 PM-
2 ILABEN CHAVDA, Rs.2044830/- construciion area and undivided share land 20,82 schems Rs. 167850, [Wikh unlienibed exiersion of 5 min each)
Al she adress =43 SHIVAJ PARK SOCIETY NR 002 Shivioupa {Jivarajpark) 'SEHFETEEHEIZ‘IME'I'IE r e schemsa known &5 10.000/- 151 42022 and 161 212022
DHARMAY UG SOCIETY SNBSP, AHMEDABAD, Rs. 2044830/- “hree Har Apariment” sitiated on @ kand bearing survey no. 535 ' 901, Sakar I, Elisbricge, Ahmedabad - 330000
GUJARAT 380051 paiki 2, of TPSchems Mo, 1of Firal Plet Mo, 41, of Maje: Vilage (Plot no.5223, TPS No.3, Ellisondge,
Vejapur, Tal. Vejalpur, Dist Ahmedabad. and regisiratan sub-gist
Ahmadabad-10 (Vejaipur). Baundanias: Easl- Open Passage, West -
Margin Space, Sabwas Aparmenl Morlh - Flat Moo A-303 wilk
Comman Wal, South - Society Margin Space Block No. B.

1. A0 Inferested paricpanls | biddars ane requested i visil the website hitps:isarfaesl aucliontigernet & hiips:feesss.chalamandalam comiducian-Motices. asnx . For delails, help, procedune and onling training on e-auclion, praspective
bickders may contacl Mis. e-Procurament Technolegies Lid.; Contact 8r Ram Sharma Contact number; 30000232970 73-51813 6803, email id ; ramprasad i@ suciiontiger net, suppoetiBawctiondiger nel

2. The E-Auction safe of Secured Agselison "as is where 157, "as s what 5", “whatever there is”™ ard “no recourse” basss for and on behalf of the Secured Credior wiz. Ms.Chalamandatam Evestment and Finance Compary Limited and thene s
no krwnancumbrence which exists antha said prapary

3. Forparticipating in onling e-auction sale, Bid document, copies of PARN Card, Boand Resclution in case of Company and phato 1D, adéress proof are required to be submitied along with EMD, which is payable by way of DEMAND DRAFT
Ws.Cholamandalam Invastment and Financa Compary Limiled. Furher The bidderis required o Hand Cewer tha DD ba Branch Manapar

4, Al Inferested participants | bidders are requasted foisit the wabsita hitns:sarfeasi.suctiontiparnet & hiipsiwws.cholemandalam, com for further detals incuding Terms & Corditions, 1o take part in 2-auction sale proceeding and are also
advisad o con el conlacl Mr. Sambhaj D. Patil. Conlact Mumber 33775 E3TTE and a-mail sambhajidpiEchala mungappa com and Mr. Kawshik agbal. Conlact Numbar SBZ567 5352 and e-mail kaushikgi chala munigappa. cam.

4. The successful Bidder will ba required ta depesit 25% aof the sals prca (incl uding the EMD afready daposited) on the same day.ar not later than nextwarking day of the accapiance of Bid. The belance emount of the s&he price is io be paid within
15 days of Ihe confirmation of the sabe. In case of failue 1o deposil e bakance amaurlwilin b prescrived pesiod, (ha amaunt of EMD andior deposied amaunl shal stand fofaibed and no claim shall be enletained against CSFE in raspacl
thearaad,

6. Thesecuned assel mentioned above is presently in the Physcal possession of the Authonsed Officer of s, Chatamardasam Imsestmentand Firanoe Compary Lirmited (&0 On conclusion of the e-auchon sale and on recaiplof the enline sale
consideration, the possession of the Secured Assets shall b2 armanged o be handed over to e succassiul bidder by theAQ Ms Cholamandalam vestment and Fnance Company Limited

Hoate ; Other Detail Terms and Canditions of the e-Auction will be made available on hitps:(sarfacsi avctiontiger.net

THIZ 15 ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE &(6) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002
Ciafe: 05122022 Authorized Officer
Flace: Gujaral Mig Chalamandalam Invesiment and Finance Company Limited
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PARTICULARS

AL SO!

(Liquidation Process) Regulations, 2016)
NTION OF THE STAKEHOLDERS OF

LUTIONS PRIVATE LIMITED

izl 2&d) o). AR ASCIY €235

Name of corporate debtor

SRK MULTIVODAL SOLUTIONS
PRIVATE LIMITED

cormorate debtor

Rxsetail o w1 didd2 53] 2 dl

22" April 2011

o241 dell 2551 30201 HA D ol
51 fs2ilet Aq o1l Al 2 wilkieha

‘Authority under which corporate

debtor is incorporated / registered

Corporate identity 1. / imited Liabilty
of

Registar of Companies - Ahmedabad

U63090G/2011PTC05114

WsdRA cisd sal &dl.

) offi

‘Address of the registered office and
ce (i any) of corporate

Regitered Ofce - lot No. 315, Ward
12/8, Deepak Complex,First Fioor,
ofice No.2, Gandhidham- 370201, Gujarat

CLASSIFIED :«

Resolution Process
Ligukd

27" November, 2022

d- 280

5

| | debtor
| Date of closure of msaivercy
7

date of | Dete oFOrder

lovember, 2022
Date of Order Received 02/12/2022

Change Of Name .

Name and registration number of the
as

0;
Krunal Ramanbhai Tanna 1881/[PA-
1/13064

insolvency

This is to notify that | have fiquidator

changed my name from RUTVIK | | 5
DINESHBHAI HALANI to RUTVIK

Address and e-mail of the liquidator,
as registered with the Board

315, Super Mall, Nr Lal Bungalow, C. G.
Road, Navrangpura, Ahmedabad 380006
Email: krunaltanna.lp@yahoo.com

THAKKAR

Add. 174 - Bajrang 10)

Address and e-mail to be Used for
with the fiquidator

603, Fortune Business Hub, Nr. Shell
Petrol Pump, Science City Road, Sola,
Ahmedabad-380060

Soc.

11 Last date for s

claims | 01/01/2023

Change Of Name i iRl
| NURMAMAD AMAD KHALIFA
R/0:VILLAGE:-MORGAR, TAL:-

BHACHAU. PREVIOUSLY | WAS

hentioned against em No.10.

o T—
SRKIAULTIMODAL SOLUTIONS PRIVATE LIMITED

Low Tbunal Amedabad Benchias ordered e,

Thastokeholders of S MULTIMODAL SOLUTIONS PRIVATE LIMITED ace hereby calieg
gt Subt el ool o or el 1 Janiary, 202310 he fdatort e sdress

Allather

KNOWN AS AMAD
HAJAM BUT NOW | AM CALLED

AND KNOWN AS NURMAMAD

e e

0o«

Krunal Ramanbhal Tanna

AMAD KHALIFA i
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